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Government of India
Office of The Controller General
Patents. Designs & Trade Marks

Boudhik Sampada Bhavan,
S.M. Road,  Antop Hi l l .

Mumbai-400 037.India.

NO.C /Office order/20101 U+ Date:  l2-01-2010

OFFICE CIRCULAR NO.2

er to clarify the posit ion regarding Fil ing of Spquence List ing in print and
Forryr, it is infonnred to all stakeholders thai filing of sequence listing in prir r r rS  ur  rsqu t r i lL ,s  i l s l tng  ln  rnn l

ry as i t  forms a part of patent specif ication.l t  is al io required to f i le ther  porL \ r r  p4r t r r l  bpsul l luauon.  l I  ts  a lso requl red to f i le  the
stings in Electronic Form for facir i tat ing search as required under Rule 9(l) of_ - a

( , l

Rules,2003 (as amended). I f  number of pages of the patent specif ication

1.":-..|r:,Ig .ilq,in,, forl 3xleds thirty, extra fbe wiil be charged as perprovisions in the First llchedule of the patent Rules.
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Controller General of Patents,Designs and Trade Marks

Technical Heads, Patent offi ce, Mumbai,Kol kata, De lh i. chenn ai
publication in the IpO website 
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(website) :  www. ipindia.nic.  in
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